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Implementation    of    Riband    Water 
Agreement 

"460. SHRI SYED SIBTEY EAZ1: Will 
the Minister of WATER RESOURCES  be   
pleased to  state: 

(a) whether Government have been 
requested to ensure implementation of 
Rihand Water Agreement to solve 
water dispute between U.P., Bihar 
and  Madhya Pradesh; and 

(b) if so, the details thereof; and 
1he action taken  thereon? 

THE MINISTER OF WATER RE-
SOURCES (SHRI V. C. SHUKLA): (a) and 
(b) 1973 Rihand Agreement between Uttar 
Pradesh and Bihar relates to taking up of 
detailed studies to consider request of 
Government of Bihar to reserve 0.3 Million 
Acre Feet of Rihand Storage for Irrigation 
under Sone barrage in October. In the official 
level meeting held on 14-5-1992 it has been 
diecided to constitute a Joint Operation 
Committee for Rihand Reservior. 

 

Production of Oranges in the 
Country 

3270. SHRI RATNA BAHADUR RAI: 
Will the Minister of AGRICULTURE be 
pleased to  state: 

(a) the quantum State-wise, of orange 
produced in the country during the last five 
years, give Statewise details;  and 

(b) the details of average price fetched 
during this period in domestic and 
international market? 

THE   MINISTER    OF    STATE   IN 
THE MINISTRY OF AGRICULTURE 
(SHRI     MULLAPPALLY     RAMA- 
CHANDRAN):  (a) Official figures on 

production of oranges are not collected.    
However, as per rough estimates 


